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stoizs, Electric machinery, Transport ¢ juin-
ment, Orginic and inorganic chzncals, Arii-
ficial resings, plastic materials, Professiond
& scientific controliing  instransats  ote,
Higher imports have bzen efected to support
the levels of consumption of essential ite ns,
investmant and production v 112 coantry,

(d) Various cflorts arc heing made 1o
cffect efficient import  substitution  particu-
larly in the area of bulk imports. It has
also been decided not to cncourag: imoadLs
of non-essential items.

r

Decline in Cardama»m Prices

43. PROF. P.J. KURIEN : Will the
Minister of COMMERCE Dbe pleased 1o
state :

(a) whether there has been a continu-
ous decline in the price of cardamom during
tast three years;

(b) whether this has resulted in heavy
fosses to the growers: and

(¢) the steps taken by Government Lo
arrest  the decline in prices and provide a
remunerative price to them ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI P.R.
DAS MUNSDH : (&) and () The prices of
cardamom at auctions  dwring the last 3
years have been as follows -

Year A Il India Auction price

(Rx. per kg.)

1984-85 19991
1985-86 132.80
1986-87 118.82

(©) The following sieps have been Laken
by Gove. -

1. The Spices Trading Corporation is
making purchases to stabilisc prices. 1t is
_hODCd that the purchases of the Spices Trad-
g Corporation will ensure reasonable pri-
ces to the growers.

2. The Spic:s Board is closely moni-
toring the markst trand 1o protect growers
mterest.

3. lncentives for exporst such as C23
and air lreight subsidy at Rs. 7 par kg. have
bzen provided.

| Trereslution)

Compeasatioa to the Peaple of
Pithorazarh, U,P. for Acyuisition
of Lanl] by Army

44. SHR! HARISH RAWAT : Wil
the Minister of DEFENCE bz pleased  to
state :

(a) whethsr hz is aware of the fact that
during China's attack on India in 1962, the
Army had acquired land of local people of
Dharchula,  district  Pithoragarh, Ultar
Pradesh by giving nominal compansation;

(b) if so, whether h: is also aware of
the {act that moast of thzss p:ople bzlong to
SC/ST; and

(c) if so, wazsthar his M 'stry propose
1o consider to give them som: wore amdunt
as financtal assistiicz 7

THE MINISTER OFSTATE IN TCHE
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLIES IN THE MINISTRY
OF DEFENCE (SHRI! SHIVRAJ V. PATIL):
(a) o (¢) No land wais acguired by the
Ministry of Delencs ‘in Dharchula, District,
Pithoragarh (UP) during 1962. However.
land measuring 142.434 acres was acquired
on 24-2-73, compensation for which amount-
ihg to Rs. 10,03,260.35 assessed by Lhe
Land Acquisition Offizer as per the provisions
of the Land Acquisition Act, has alrcady
been paid to the concarnad people.

As per the law, the compensation has
heen paid to all including the owners of the
acruired lands belonging o SC/ST, and it
is not possible to  give any more financial
assistance 10 any of the owners whose land
has been taken.





